
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 12391 0 107 107 0 0 16 16 12482

CIVIL SECOND   APPEAL 3508 0 27 27 0 0 4 4 3531

EX. FIRST APPEAL 68 0 0 0 0 0 0 0 68

EX. SECOND APPEAL 15 0 0 0 0 0 0 0 15

CIVIL MISC. APPEAL 34356 56 233 289 0 37 89 126 34519

CIVIL REVISION 546 0 43 43 0 0 7 7 582

CIVIL REVIEW 798 14 9 23 0 11 7 18 803

CUSTA (CUSTOM APPEAL) 15 0 0 0 0 4 0 4 11

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 369 0 0 0 0 1 0 1 368

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 809 0 0 0 0 0 0 0 809

TESTAMENTARY CASES 2 0 0 0 0 0 0 0 2

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 0 0 0 0 0 0 0 0 0

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

CIVIL TRANSFER APPLICATION 355 0 59 59 0 0 122 122 292

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2444 91 0 91 0 125 0 125 2410

CIVIL CONTEMPT 5543 9 104 113 0 18 124 142 5514

CIVIL WRIT 78849 103 3884 3987 0 102 2869 2971 79865

OTHER ORIGINAL SUIT 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 188 0 0 0 0 16 0 16 172

CROSS OBJECTION 1027 0 0 0 0 0 2 2 1025

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 141342 273 4466 4739 0 314 3240 3554 142527

CRIMINAL SIDE

MURDER REFERENCE 6 0 0 0 0 5 0 5 1

CRIMINAL APPEAL 27999 48 190 238 0 20 65 85 28152

CRIMINAL REVISION 8483 0 235 235 0 0 127 127 8591

15085 0 1672 1672 0 0 1498 1498 15259

3471 0 1601 1601 0 0 1796 1796 3276

CR. CONT. PETITION 9 1 0 1 0 0 0 0 10

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 111 76 0 76 0 106 0 106 81

CR. L TO A 259 1 13 14 0 1 2 3 270

CRLW 1180 0 129 129 0 44 1265 1309 0

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 56605 126 3840 3966 0 176 4753 4929 55642

TOTAL-MAIN CASES ( A + B) 197947 399 8306 8705 0 490 7993 8483 198169

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JULY-2026

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JULY—2026

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

1023 58 147 205 0 56 277 333 895

1566 0 158 158 0 0 77 77 1647

14311 0 1100 1100 0 0 1112 1112 14299

471 0 37 37 0 1 443 444 64

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

475 4 79 83 0 4 68 72 486

           TOTAL -C 17846 62 1521 1583 0 61 1977 2038 17391

CRIMINAL TRANSFER PET. 60 0 7 7 0 0 3 3 64

0 0 0 0 0 0 0 0 0

           TOTAL -D 60 0 7 7 0 0 3 3 64

TOTAL  C+D 17906 62 1528 1590 0 61 1980 2041 17455

TOTAL A+B+C+D 215853 461 9834 10295 0 551 9973 10524 215624

50 0 0 0 0 0 0 0 50

32 0 0 0 0 0 0 0 32

0 0 0 0 0 0 0 0 0

3571 0 108 108 0 0 22 22 3657

994 0 27 27 0 0 4 4 1017

6483 22 122 144 0 22 68 90 6537

432 0 43 43 0 0 7 7 468

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

181 0 59 59 0 0 122 122 118

19 0 0 0 0 0 0 0 19

2116 91 0 91 0 122 0 122 2085

46088 103 3729 3832 0 96 2720 2816 47104

TOTAL -E 59970 216 4088 4304 0 240 2943 3183 61091

2662 50 74 124 0 50 84 134 2652

CIVIL MISC. CASE 2325 53 88 141 0 83 49 132 2334

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 76 0 8 8 0 0 0 0 84

TOTAL -F 5063 103 170 273 0 133 133 266 5070

TOTAL  E+F 65033 319 4258 4577 0 373 3076 3449 66161

TOTAL- MISC. CASES  (C+D+E+F) 82939 381 5786 6167 0 434 5056 5490 83616

280886 780 14092 14872 0 924 13049 13973 281785

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.

TOTAL -MAIN+MISC. CASES
 (A+B+C+D+E+F)
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